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Special Central Alii_lance to Stete6 

1469. DR. VALLABH BHAI KATHIRIA: 
SHRI RAMSHAKAL: 
SHRI SURESH KURUP: 

• Will the Minister of SOCIAL JUSTICE AND 
EMPO~ERMENT be pleased to state: 

(a) the details of welfare schemes being Implemented 
for tribal development, in the country, State-W\8e: 

(b) the details of special Central M8ietance provided 
to States for tribal development ~aililm", dultng the 
last three years, State/UT -wise; 

(c) the criteria adopted for providing assistance to 
States for tribal development; 

(d) whether the Special Central Assl8t8nce to States 
is given very late i.s. the last instalment being gtven 
during end of the year; 

(e) If so. the details thereof; 

(f) whether certain State Governments have mI8eecI 
the amount; 

(g) if so, the details thereof: 

(h) whether the Government are pIannIne vto give 
seA directly in the Bank accounts of Implementing agency 
as in case of Jawahar Rojgar Yojana to cut short delays 
and prevent mieuae' of SCA; and 

(i) if so, the c1etails thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATI 
MANEKA GANDHI): <a) Various Central and Centrally 
Sponsored Schemes namely Special Central AssIstance 
under Tribal Sub-Plan, Grants under Firat Provision to 
Article 275(1) of the Constitution, Girls Hostel for STs, 
Boys' Hostel for STs, Ashram Schools for STs, 
Educational Complex in Low Literacy Pockets for 
development of women, Grant-in-aid to organisations for 
the welfare of Scheduled Tribes, Vocational Training 
Centres, State Tribal Development Cooperative 
Corporation, Research and Training, Grain Bank, 
Development of Primitive Tribal Groups, Post Matrlc 
Scholarship to students belonging to sea & ST8, National 
Overseas Schoiarships scheme for SC, ST. etc. students 
for higher studies abroad, Book Banks for SC and ST 
students, Coaching and Allied scheme for Pr.ExaminatIon 
Training Centres for SC/ST students, and scheme of 
Upgradation of Merit of SC/ST students are being 
Implemented by Ministry of Social Justice & Empowerm~t 
in 22 States and 4 Union TerritorieS In the country. 

(b) A statement Indicating spec\al Central assistance 
provided to Tribal Sub-Plan StateslUTs during the last 
3 years StatelUT-wlse Is enclosed. 

(c) Criteria adopted for providing Special Central 
A8etatance to Tribal SUb-Plan States/UJs js shown In 
Statement-U. 

(d) and (e) No, Sir. Onty in cue of last Instalment, 
the funds are released late In reepect of some States! 
UTs.,due to non-receipt of utilisation certitlcatealreporta 
from them In respect of the amount released in earlier 
yem. 

(f) and (g) No, Sir. 

(h) and (I) No, Sir. 

3t8tement-l 

Rel8aS6 of Funds under Special CsntraJ ~ for TrfbW Sub_Plan 

(Re. In Lakhs) 

S.No. StatelUTs 1996-96 1996-97 1997-98 

2 3 4 6 

1. Andhra Pradesh 2140.32 2287.52 2581.54 

2 Assam 1545.19 1524.71 1460.00 
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2 3 4 5 

3. Bihar 274.22 3384.00 

4. Gul,rat 3060.28 2842.95 2632." 

5. Himachal Pradesh 541.82 822.44 621.88 

6. Jammu &. Kashmir 756.64 881.54 621.80 

7. Kamataka 659.99 589.50 600.00 • 

S. Kerala 181.20 153.11 198.12 

9. Madhya Pradesh 9579.86 7816.11 9207.83 

10. Maharashtra 2930 .• . 3180.18 30100.89 

11. Manipur 574.53 153.22 160.00 

.. .-
12. Orissa . 4958.10 441:1."- 6576.27 

, -

13. Rajasthan 2819.04 2W~., @41 '3 

14. Slkklm 100:19 ·~38.41 80.00 

."'" ~ ." , 

15. Tamil Nadu 27 •.• '238.81 243.71 

'.',< :" •. -'I .. 

16. Tripur. " .<>,IM.81 ,~.48 885.00 

17. Uttar Pradesh 104.08 8Cf.SO 112.91 
';,',. 

. . 
:.'~' L "i-. 

18. West Bengal . 1183.21 .. ,1168.07 1600.39 
. , . ",,-,~ 4" .. 

19. A & Nisland 112.21 96.18 118.00 

.~ 

20. Daman & Diu 59.31 49 •• .50.75 

Total 33000.00 3S00tt;OO $2981.00 
.~' , 

.:.{ 
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SI.tem.,,"'" 

Norms for Allocation of Special Central Assfsta1lC6 

The share of tho Programmes under the broad 
strategy of Tribal Sub-Plan. namely, ISP (ITOP) MAOA 
pockets and clusters and primitive tribes from the total 
outlay of Special Central Assistance (SCA) is calculated 
in proportion to thf3 Scheduled Tribe population covered 
under each programmes factor setting apart about 10% 
of S.C.A. for dispersed Tribale. The Inter-State allocation 
of SCA for these programmes are mllde 88 under: 

(a) ITOP: For allocation of SCA to ITOP'. the 
States are grouped into three categorl ... 
Category 'A' consists of States with substMtial 
areas predominenUy inhabited by trlbats IUCh 
a8 (i) Andhra Pradesh, (If) Bihar, (iii) Gutarat, 
(iv) Himachal Pradesh. (v) Madhya Pradesh 
(vi) Maharashtra (vii) Manlpur, (vIII) 0rIna 
(ix) Rajasthan and (x) SIkIcim. 

Category 'B' consists of States having of 
aparsed tribal popu!ation wIh lome ...... of 
tribal concentration such .. (I) Auam, (II) 
West Bengal (iii) Tripura and (Iv) Jammu.nd 
Kashmir. 

Category 'C' consists of 1he StaIMIUTI .whe18 
the tribal population II by and .... dilperaed 
with very small...... of ~1IraIiGn IUCh 
as (I) Kamataka, (Ii) Kerala, (III) T .... · ...... 
(Iv) Uttar PradeIh, (y)AtidliWi& NiDabIIr 
Islanda, (vi) Daman .&'DIu. 

The total outlay of BOA (for· tItt.I SUb-Plan·. 
aHoeated to the three c:etegINIee on the ~baIia 
of tribal population of the SllltellUTs included 
in each group. 

The funds allocated to category 'A' Is then 
distributed to the Statelon ttne cderia, I.e. 
(i) 50% on the bail of Scheduled Tribe 
population in the tribal ... .ptan .... (U) '10% 
on the basis of geogfIIphIoaI ........ 1rIIeI 
sub·Plan and (ill) 20% In irW8II8 pi .. ,,,,,,Ie,, 
to per capita Net S.... Do; IIIIcProduct 
(NSOP) of the SIIIlee· wit! .--.... to·.,... 
population within 1M 1'8P .... 

For Category 'B' and 'C' -. 1M .... 01 
individual StateelUT •• WCIIIIMt C*t on .. 
basis of two criteria, . J...1I% ..:onIng. to 
Scheduled Tribe popI ...... eft ... TrIIaI ... 
plan and 30% in ......,....,...,.. to :per 
capita NSOP of the 91a111e\1T ..... ...,1 • 
to tribal poputation wtiI the TSP .... 

(b) MAOA pockets of Tribal concentration, clusters 
and Dispersed tribals. While allocating SCA for MADA 
Programmes, clusters and dI8perIed trlb... 70% of the 
total allocation is distributed according to ST population 
In the MAOA area. cluster and D.T.G. and 30% in Inverse 
proportion to per capita Net State Domestic product 
(NSOP) of the State/UTs with weightage to tribal 
population within the pockets, clusters and D.T.G. 

(c) Primitive Tribes; The distribution formula Is: 

(I) 400/0 of the amount on numerical size of the 
primitive tribal comrnunttIeI. 

(H) 30% according to population depending on 
different occupations, namely, (I) Food 
gathering or hunting (2) shifting cultivation, (3) 
Sedentary cultivation. and (4) other occupation 
with welghtage accorded in the ratio of 5:3: 1 : 1 
reapec:tIveIy . 

(iii) 15% according to number of primitive tribal 
communities in the States/UTs. 

(Iv) 15% in inverse proportion to per Capita Net 
State Domestic Product with weightage to 
Primitive tribal population. 

(T,..".."J 

.... · ............. lnTl .... J.n 

10470. &HRIMATI SURYAKANTA PATIL: Will the 
'MIn"'r of HOME AFFAIRS be pleased to state: 

(8) the number of female Pollee Officers and staff 
.peIIId .... Tlhar Jail; 

(b) whether the Incidence of undertrlal temale 
,....,. .-Ing pregnant Is on incra_1n Tihar Jail; 

(e) If eo, whether any enquiry has been conducted 
In thII regard; 

(II) If 010, whether the femafe .. ~ .re being 
-...tr .,...,.. In TIhar Jell; and 

(.) .. Nm ._., ,....... ..... by the Government 

to cbeCIk IUCIh crImee on female pri80nera In Jails? 

THEMlNtSTER OF HOME AFFAIRS (SHRI L.K. 
ADVAM): .. ) Thent ... at . .,..... • female AaIiItanI 
... /t ..... .., tw.nly."" oIicet'a 01 other t'IU1Ics 
,.... In Central Jail, Tll:iar, New DeIt1I. . 
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